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CENTRAL ADMINI"STRPJWE TRIBUNAL
. BODHPUR BENCH, JODHP‘UF{

KT

Date of Or&es 5. 11 2008 - OA ch 24442007

Mr. 1.K. Mishra, counsel for apphcant.
Mr. Salil Trivedi, counsel for respo{ndents.

The learned counsel Mr. J.K. Mishra for applicant and Mr.

Salil Trivedi, learned counsel representing the respondents |

MNo. 1 and 2 are present before us. while #e ﬂ//gx@w/l/w/y
| /WW te ©4 pﬁa(ﬁw/?.qu opposen 1€, =
) /En/% course of arguments, iearned counsel for appixcan‘c
) %( /s’ubmifted that he desires to withdraw this OA to wh;cn

. “ learned counse! for respondents has nc objection.
Vo A , .

Under these circumstances, the O.A. is dismissed es
withdrawn. | S | -
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